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aRAI releases ilratt 'Regrs&ation or consuher Otgalisatiols ReCtrlations,

2O!2 l-- ot 2O!2"

New Delhi, l,Ioveilrer, 2012- The Telecom Regulatory AuthorLry of India (TRAI)

has today released dralt 'Reeistration of consumer Orgdisations Regulations,

2012 ( - of2012 " inviting comments from the stal<eholders.

Through $ese Regulations the Aurhoriry seeks to review tne ensting

ftuework lor rcgistGtlon of consumer orgdisations notified through t}le

Regdarion on Ouidelines lor Regrstralion of Consumer Orgdisations/Ncos

and then Interaction with'|RAI, 2001 in January, 20Ol The review of the

eisting frmeNork for registrarion of consumer organisations has become

necessary with a view to brjng 'D more bdsparency in .€gistrarion process dd

to facilitare close and etfective interaction with consumer orgmisations Salieot

t"aar-r of the proposFd regulz ions €re as L d.-:

Any o.gdisation fegistered under Societies Registration Act, 1860 or

any ot!€. act for the time being in force for Promotion of education dd

protection of interest of consumers or any companv register€d under

Section 25 of $e Codpanies Acr, t 956 shall be eligble Ior registrationj

The consumer orgmisation should have *perience of at least three veaF

in the field of hddling ol consude>.omplaints, advocatins @use of

@nsume.si research and surey on consumer issues etc to be eligibie

Thc organisation seeking registration shaU have to submit d aJfidavit

iegdding the nonprofit and non political starus of rhe orgdiatio.;



Reftval of regstrarion of consumer orgmisation based on perlormdce;

Defined rc]e dd obligations of consutuer organisation

The comments of the stakeholders de solicited on the draft reguiations on

"Registration of consum€r organisarions Regulations, 2012 G- of 2012)", Full

text of rhe dralt regulations is available on TRAIS website lli/w-trai.eov.inl.

wdtten comments on ttte dGJt regularions are invited ftoh the stakeholde.s bv

.lo?..Dece n*4,zorz.The comtuents may be sent, prere.ably in electronic

fom to Mr. A. Robert J. Ravi, Advisor (CA & QoS) on the e-mail address

advqo@tra.gov.in. T he comdenis can also be mailed to address given below or

fded to 011-23213036. Comments till be posted on the aRAl's website. For

dy further cidifications please contact Mr' A Robert J. Ravi, Advisor (cA &

QoS) on 011-23230404-

Shri A. Robert J. Ravi
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J.N. Marg lold Mtlto Road)
Ne{t to Dr. Zakhn gussat! CoUege
New Delhi - 11O OO2


